
RAJYA SABHA             [18 August, 2000] 

THE VICE-CHAIRMAN (SHRI RAMA SHANKER KAUSHIK): 
The question is: 

'That the following amendment made by the Lok 
Sabha in the Semi-Conductor Integrated Circuits 
Layout-Design Bill, 2000 be taken into consideration, 
namely:- 

Clause - 2 

Page 3, line 7, - 

for "Vice-Chairman" means the "Vice-
Chairman" substitute ' "Vice-Chairperson" 
means the "Vice-Chairperson" 

The motion was adopted. 

SHRI PRAMOD MAHAJAN:   Sir, I move: 

'That the amendment made by the Lok Sabha 
in the Bill be agreed to.' 

The question was put and the motion was adopted. 

Ǜी Ģमोद महाजन : उपसभाÁय© जी, आपने सारा िहÂदी मȂ िकया है इसिलए मȅ 
एक जानकारी देना चाहता हंू, मȅ िहÂदी मे चेयर परसन का शÅद ढंूढने की कोिशश कर 
रहा था, जो िहÂदी मȂ सशंोधन है, उसमȂ केवल इतना ही िलखा है िक उपाÁय© की जगह 
उपाÁय© कहा जाए। ...(Ëयवधान)... 

उपसभाÁय© (Ǜी रमा शंकर कौिशक) : िहÂदी भाषा इतनी िवशाल और िवराट 
है िक इसमȂ सभी शÅदȗ का समावेश िकया जा सकता है। ....(Ëयवधान)... 

PRIVATE MEMBERS' BILLS 
THE VICE-CHAIRMAN (SHRI RAMA SHANKER KAUSHIK): 

We now take up Bills for introduction. Shri P. Prabhakar Reddy - not 
here. Shri K.C. Kondaiah - not here. Shri Sanjay Nirupam. 

THE CONSTITUTION (AMENDMENT) BILL 2000 (to amend article 
80) 

Ǜी संजय िनǗपम (महाराÍĘ): महोदय, मुझे भारत के सिंवधान का और 
सशंोधन करने वाले िवधेयक को पुरः Îथािपत करने की अनुमित दी जाए। 

The question was put and the motion was adopted.  

Ǜी संजय िनǘपम : मȅ िवधेयक को पुर: Îथािपत करता हंू। 
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